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1,angalshlag In Jails 

•2s.i. SHRI DHARAM DASS 
SHASTRI: 

SHRI K. LAKKAPPA : 

Will the Minister of SOCIAL WEL· 
.FARE be pleased to 1tate: · 

(a) whether Government's attention 
has been drawn to a news itrm captioned 
'Children Languishina in Jails' rerortcd 
in •Indian Express' dated 1 July, 1984; 

(b) whether Central Government have 
illued any guidelines and directions to 
State Governments in this ~  and 

(c) if IO, dtta its of She guide Jines or 
directions iMUCd and further 1fep1 Central 
Government contemplate to take to save 
the lives of children who are lan,wiahina 
in jails 7 

1HE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON) : (a) Yet, 
Sir. . • 

tb) and (c:) The mponsibility o( 

cnforcemcnl and implemenlation of lhe 
Children Acl rests wi1h the State 
Governments. The n«d foJ extending 
the coveraae of the .ervices of 1he 
Children Act!I in all 1he districls and also 
to improve lhe quality or exit.tins service• 
so that children are not kept in jailK has 
been emphasized on the State Govern-
ments. The Gt0vernmen1 or India it 
pursuing 1his matter with the Stat• 
Governmenl9. 

nnteracy Amona Women 

•29s. SHRI AMARSINH RATH.\WA: 
Will the Minister of EDUCATION AND 
C.UL 1 UR.E be pleased &o ICate ~ 




